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2.

In view of the averments made in the application, it would be appropriate to
have a factual and action taken report from a Joint Committee comprising of
State PCB and District Magistrate, Kasganj. The Joint Committee shall meet
within four weeks, undertake site visits, look into the grievances of the appli-
cant, verify the factual position and take requisite remedial action by following
due process of law. State PCB will be the Nodal agency for coordination and
compliance.

Factual and action taken report may be furnished within two months by e-mail
at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support
PDF and not in the form of Image PDF.

List the matter for further consideration on 11.10.2022.

A copy of this order, along with a copy of the application, be forwarded to
State PCB and District Magistrate, Kasganj by e-mail for requisite compliance.
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2. In view of tt:e averments made in the application, it would be appropriate to havea factual and action

taken report from a Joint Committee comprising of State PCE and District Magistrate, Kasganj. The

Joint Committee shall meet within four weeks, undertake site visits, look into the grievances of the

applicant, verify the factual position and take requisite remedial action by following due process of

Jaw. State PCB will be the Nodal agency for coordination and compliance.
g Factual and action taken report may be furnished within two months by e-mail at judicial-ngt@gov.in

preferably in the form of searchable PDF/OCR Support PDF and not in the form of Image PDF.

Lict the matter for further consideration on 11.10.2022.

A copy of this order, along with a copy of the application, be forwarded to State PCB and District

Magistrate, Kasganj by e-mail for requisite compliance.
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FORM - XI
Commerrzlal Taxes; Government of Uttar pradesh
) and (190) of Rule - 32 of the UPVAT Rules; 2008 ]

f Registration and Allotment of TIN
0912590352311:

Department of
[ See sub-rule (8
certificate ©

M/6 SHRI BALA JI ENT UDHYOG whose principal place of business is
situated at VILLAGE RAM CHHITONI POST GARHKA pI1sSTT KANSHI
RAM NAEAR,SAHAW&R located in commercial Tax Circle/ Sector
Aligarh (B) / Kashiram MNagar secter-1; AC subject to provisions of
the Uttar pradesh Value Added Tax Act, 2007, Is hereby registered as @
dealer and 09125903523c is allotted as its Taxpayer's 1dentification
nurmper [TIN]. This Registration Certificate is valid with effect from 02-
Decgj}p&ﬁhthe business Is discontinued,

T

Nature of Business WwholéSaler, Retailer, Manufacturer

Place of pbranches in Nil

UIP‘ -
& outside u.pP.

pescription of 1. Bricks
Trﬂﬁ&f":““‘m“d“? 2. Coal and coke

Prup-r’Partnerf pirector 1. CHAKRA VENU GOPAL MISHRA TPARTNER , VLLAGE

Name & Address RAMCHHITONI pOST GARHKA
2. PAVAN KUMAR VARSHNEY PARTNER , MOHALLA MORI
SAHAWAR DISTT KANSHIRAM NAGAR

Place - Kasgani Register
Date 10-Jan-2012
:M' ;
Ld
Hk#m-' ;
A EREAT ‘;‘ﬁ
J-*‘ - &

Jchistmtium‘Ru gﬂeltlleport.aspx?tiu={}9125. . 1102012
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FORM - XI
Department of Commercial Taxes, Government of uttar pradesh
[ See sub-rule (8) and (10) of Rule - 32 of the UPVAT Rules, 2008 ]

Certificate of Registration 2nd Allotment of TIN
09125903623C

M/S SHRI BALA I ENT UDHYOG whose principal place of business is
situated _Ell: VILLAGE RAM CHHITONI pOST GARHKA DISTT KANSHI
RAM NAGAR,SAHAWAR located In commercial Tax Circle/Sector
Aligarh (B) / Kashiram Nagar Sector-1, AC subject to provisions of
the Uttar Pradesh \Value Added Tax AcL, 2007, is hereby registered as a
dealer and 09125903623C is allotted as its Taxpayers 1dentification
Number [TIN]. This fegistration Certificate is valid with effect from 02-

Dac-gp,u—tﬂbthe business Is discontinued.

—

Nature of Business WholéSaler, Retailer, Manufacturer

Place of branches in Nil

u.p.

g outside U.P.

Description of 1. Bricks
Trade/Commodity 7. Coal and coke

¥l

prop./Partner/Director 1. CHAKRA VENU GOPAL MISHRA “PARTNER , VLLAGE

Name & Address RAM CHHITONI POST GARHKA
2. PAVAN KUMAR VARSHNEY , PARTNER , MOHALLA MORI

SAHAWAR DISTT K_ANSHIRAM NAGAR

Piace © Kasgan)]
Date ! 10-Jan-2012

http://1 5.22{1.5.244;’1;’3115 ccntraHR:pbrtFonnsﬂ{cgismtimﬂRe gCertRepo rt.aspxtin=09125... 1/10/2012
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Departmen; of Commercial Taxe s, Government of Uttar Pradesh
[ See sub-rulz (8) ang {10) of Rule - 32 of the UPVAT Rules, 20
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R/S SARPANCH BRICKS whose principal place of Business is situares gt CHHITONI TEHSHIL
SAHAWAR DISTT KANSHI RAM NAGAR.GAHKA Incated in Commarz s Tax Circla/Sactar
'

“higarh (8) / Kashiram Nagar Sector.1, ¢ sueiect le provisions of the Ustar Pradesh Valuz
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= 36-Dec-201p till tha businass s discontingad
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Plaze of branches inUP,  pjL
& outside U,p,

Description of 1. Ceramic buiiding bricks, flooring blosxs. -bdrt or filter les and the like
Trade/Commo dity
2. Coaland coxs

2. MAHAMMAD WASIM, GRAM SUJABALPUR POST
GANJDUNDWARA, - W
. . MOHAMMAD AYUB, VjLL PACHPOKHRA DISTT KaNSH
RAM NAGAR
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7 S UTTAR PRADESH POLLUTION CONTROL BOARD
Ref: No H63517 /C-4/Gen-1I-758/Closure/2021 Date 16.07.2021
T

M/s Sarpanch Ent Udhyog, Village-Chitaoni, Sahawar, kasganj
I |
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veveeee. 21 Restrictions on use of certain indusirial plants.—
(1) Subject to the provisions of this section, no person shall, without the previous consent of the State
Board, establish or eperate any industrial ptant in an air pollution control area: Provided that a person

operating any industrial plant......
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Government of India
Form GST REG-06
[See fute LO(1Y]

Registration Certificate

Registration Number : (WAQOPISB61AIZO

Lugal Name MUOHD JUBAIR
o | Trude Name, il any - DIAMOND BRICKS FIELD
_;_ Constitutivn vl Business Proprietorship
E Address of Principal Place of Chhitoni Bus Stop, Chhitoni, POST GANIDUNDWARA,
Business Chhitoni, Kasgan), Uttar Pradesh, 207242
S0 | Date of Liabilicy 24/04/2022
(e, |Period of Validicy From 24/04/2022  |To Mot Applicable
i Type of Registration Regular
] Particulars of Approving Autherily | Cenire

St
Sigriature Mot Vet
ity SIEE"IEFJLHI' GOODS AND
SERVICES TAX RETWORHKA}
Date: 2022.04, 26354533 15T

| M _Iﬂilkcsh Kumur Verma
[Pressgnution |r'bh.||1 erintendent

I]LLI slictional Office i]Kush]mm MNagar Sector-2
U, Date of issiie of Certificate |25xm.'znzz

|Note: The registration certificate is required to be pruminently displayed at all places of business in the State.

This is 4 svstem generated digitally sigied Registeation Certificate issued based on the approval of application granted on 26042022 by

the jurisdictional authority.
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Trude Mame, if any

Brutaits ol Proprigor

vy

09AQOPIFE01AIZO
MOHD JUBATR
DIAMOND BRICKS FIELD

MName MOHD JUBAIR

DesignationiStatus PROPRIETOR
Resident of Staie Uttar Pradesh

Annexure B
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il
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